
CENTRAL AOMINISTRATIVF TR.TBUNAI
PRINCIPAI... BENCH

VNew Delhi,, this the 12th day of December,, 2000

MOM'S r fuoJ AC5ARWAL. CHAIRMANHON BLL SHRI S., A,. T,. RIZVI,, MEMBER (A)

Dr„ Pramod Kumar Shukla,
S/o Shri G,.s„ Shukla
Aged a b o u t 4 4 .1. / 2 year s,, ~
R,/o ..7-3/771 „ Khi rki Extension „
M a .1V i y a N a vg a r „
New Delhi a Employed as
Ticket Collector in the
hL;)rthern Railway,, N.. Delhi Af,,-,
(Advocate :: Shri J„K,. Bali) Hppli,..ant

VERSUS

I" Union of India
Through t lie Chai rrnan „
Ra i ]. wiay Board „
(iovt., of India,, Rail B ha wan
New Delhi - 11 o 001.

2" The General Manager„
N o r t h e r in R a i .1 iw a y ̂
Railway HQrs,,
Baroda House,, New Delhi Resoondent-
(Advocate :: Shri R„l Dhawan)

.Q„.^R_.Q.X_.R™„Corai.Jl

Hpjilbl,e_Shr.l_JiistMloe_As^

On an application made by Shri .7., K. „ Bali .,

learned counsel on behalf of the applicant^ leave is

granted to withdraw the present OA., I i -rtr-TTlW'- .1 f i ed

,the pres^m^ith^irawal wiill in tUc wfry

^ some other—rTe1ri?^s.. The

applicant is at liberty to file a fresh OA, if so

advised., cavSa.

ci rci.jmstances „ present OA

dismissed as withdrawn.. No order as to costs..
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(S..A.,T.. RIZVI)
MEMBER (A)
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